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(b) whether it is a fact that Pakis 
tani citizens intending to visit Jammu 
and Kashmir State and Indian citizens ' 

. of Jammu and Kashmir State intending to visit 
Pakistan have to cross through the Wagah 
border in Punjab; 

(c) whether it is also a fact that Suchit 
Garh in Jammu is a better place for  such 
transit; 

(d) if the answer to part (c) above be in 
the affirmative, whether Government propose 
to take up the matter with the Pakistan 
Government; and 

(e) if not, what are the reasons therefor? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN): (a) Issue of visas to 
2798 such Pakistani citizens was authorised 
during' 1982, 1983 and 1984. Visas to Indian 
citizens for visiting Pakistan are granted by 
the Pakistani authorities and Government of 
India have no records about the same. 

(b) Visitors holding visa for rail road 
journey cross Wagah |Attari border. Other 
passengers use Karachi] Lahore airports in 
Pakistan and Bombay] Delhi airports in India 
for inter-country visit as provided in the Indo-
Pak  Visa Agreement of  1974. 

(c) to (e) Indo-Pak Visa Agreement of 1974 
does not provide Suchit Garh as designated 
checkpost for inter-country visits. At present 
no proposals for changing the designated 
checkposts are being considered for entryjexit 
for the nationals of either country going to 
[coming from the other country. 

Air fare from Delhi to Srinagar 

450. SHRI GHULAM RASOOL KAR: 
Will the PRIME MINISTER be pleased to 
state: 

fa) what is the total number of services 
which ar operated from Delhi to Srinagar 
directly or indirect- 

(0) what is the air fare for journey from (i) 
Delhi to Srinagar, (ii) Delhi to Srinagar via 
Chandigarh and (iii) Delhi to Srinagar via   
Amristar; and 

(e) what   are  the  reasons  for    the 
disparity in. the  air 'fare for journey 

from  (i)  Delhi to Srinagar direct  (ii) 
(iii)    Delhi to Srinagar via Amritsar; 

Delhi to Srinagar via Jammu? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEliLOT):   (a)   
Three  services. 

(b) The air fare from Delhi to 
Srinagar   direct   or       via Chandigarh 
Amritsar  (without break in journey) is the 
same i.e. Rs. 549. 

(c) As stated at (b) above, there is no 
disparity in the air fare from Delhi to Srinagar 
whether the journey is performed directly or 
via Amritsar or Jammu. If, however, a 
passenger breaks journey at the intermediate 
points at Amritsar and Jammu, each leg of the 
journey is treated as an independent journey 
for which sectoral fare is charged in ac-
cordance with the approved Indian Airlines 
fare taper. The sum total of such sectoral fares 
is more than the fare for the journey performed 
directly. 
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